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fir-tqinal Applioat^ion Mo« c£ 2QQ0

jabajpur, this the 23rd day of March 2004

Hon'ble Shri M#P# SLngh^ ^
Hcn'ble Shri Mad^ Mohan, Judicial MeKtoer

Rajaidra Eratap Singh,/ S/o.
Shri Gaya Erat^ Singh, working
as Fittdc Gaieral Grade H^S«II in
GIF-Jaba2pur,i

and 8 others,

(By Advocate - Shri M^K . Banerjee)

• • •
Apnlioants

V a r s us

ihion Of 3hdia, Through the
Secretary Ministry of Drfoac^
Government of India,/ New Delhi^

and 21 others,

(By Advocate

• • •
Respondaits

Of Shri S.O.

^larraa and none for private respondents)
/

ORDER (Oral)

Bv M«P» Sinah^i Vice caiainaan -

By filing this Original implication the applicants

have claimed the following main reliefs t

fJJO.i) to quash the promotion order of respondent
^o, 4 to 21 Annerure A..,

to quash reversion of applicants Annscureii)
A..

iii) to command the respondents to consider the
case of the ̂ plicants afresh and pass a peaking
order , "

2, The learned counsel for the applicants does not press

for the relieS claimed in paragraph 10 li) and 10 (ii). He has

stated that he will be satisw-fied if relief claimed in para

10 (iii) is granted to the applicants. The learned counsel for

the respondaits does not have any objection -to it.

3, Accordingly^} we direct the applicants to make a fros
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detailed r^Tesedtation to the re^ond«ts within a peciod
of 4 weeks from the ®te of receipt of oopy of this ords:.
If the applioants oosply with the said order,; the respondetts
are directed to consider the representation of the ^pUoants
by deciding the same by passing a derailed,] speaking and
reasoned order within a period of three months from the date
Of receipt of such r^resstation.

4. original Applioaticn stands disposed of accordingly.
No costs.

5, The Registry is directed to simply a copy of the
memo of parties^to the parties,! while issuing the certified
copy of this order.

(^adsn Mohan)
Judicial Metdser

^•P. Singh)
Vice Chairman
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